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(b) Government have noted (he con-
clusions of the Pearce Commission's Report 
to the effect that the proposals for an 
eventual settlement, agreed to between the 
British Foreign Secretary and Mr. Smith, 
are not acceptable to the people of Rhodesia 
as a whole. Government cont in ue  in their  
view that the Smith regime must be 
compelled to implement the principle of 
one-man-one-\ote, and that, if necessary, the 
UK should use force in her capacity    as    the    
Administering    Power. 

 

 DlSPLACED   PERSONS   FROM   SlND 

*396. SHRI   J. P.   YADAV: 
SHRF  PITAMBER DAS: 
DR.   BHAI   MAHAVIR: 
SHRI  N. K.   SHEJWALKAR: 
SHRI    PREM    MANOHAR: 
SHRI   OM   PRAKASH   TYAGI: 
SHRI   MAN   SINGH    VARMA: 
SHRI    JAGDISII PRASAD 

MATHUR: SHRI   LAL   K.   
ADVANI. SHRI    RATTAN    
LAL     JAIN: SHRI    D.   K.    
PATEL: 

Will the Minister of LABOUR AND 
REHABILITATION  be pleased  to   state: 

fa) what is the total number of displaced 
persons who have come to India from Sind 
as a result of recent lndo-Pak war; 

(b) what arrangements have been made to 
provide them shelter, education for their 
children, medical facilities and means of 
livelihood together with the names of the 
places where these arrangements have been 
made and the total amount of money that is 
being spent every month on these arrange-
ments; 

(c) what is the number of scheduled 
castes and scheduled tribes persons out of 
them; and 

(d) whether the question of granting them 
Indian citizenship has been finallj decided; 
and if so, what decision has been taken  in   
this  regard?] 
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t[THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI R. K. KHAD1-
LKAR)      :    (a) About 70.000, according 
the information received from the Govern-
ments  of Rajasthan and Gujarat. 

(b) A statement indicating the arrange-
ments made for these persons is laid on the 
Table of the Sabha. 

(c) According to the information received 
from   the  respective  State     Governments 

there are 3274 Harijans in Gujarat and 2224 
individuals who come under the category of 
Scheduled Castes and 41 individuals who 
come under the category of Scheduled 
Tribes in Rajasthan. 

(d) The question does not arise as these 
persons are foreign nationals and are expec-
ted to go back to their homes in Pakistan 
with the normalisation of relations. 

  

 

STATEMENT
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